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FORE THE HON'BLE NATIONAL GREEN TRTBUNAL,
WISTERN ZONE I}ENCH, PUNE

Original Apptication No. 43t202e4
[Earlier Original Application No. tt6/2024 (pB)l

News Itern Titled "Kalyan villagers allege chemical dumping in Nullah
seek MPCB Intervention" appearing in Hindustan Times dated

30.12.2023

ADDITIONAL AFFIDAVIT IN REPLY ON BEHALF OF THE
MAHARASHTRA POLLUTIO]\ CONTROL BOARI)

I, Sushilkumar Rathod, Aged- 3g y15, occupation-service, the Sub

Regional officer, of the Maharashtra pollution control Board at Nagpur,

having my office address at Regional office, 5rr, Floor, uclyog Bhawan,

civil Lines, Nagpur-440 001 do hereby state on solemn aftlrmation as

under

I am well conversant with the facts of the present case and I am

competent to swear this Affidavit based on the records available with this

office. I am herewith submitting the present status of M/s. Inventys

Research Company Private Limited, plot No.K-38, MIDC Butibori. Dist:

Nagpur i.e. Respondent No.3 is as below -

I say and submit that the Respondent Board at Nagpur has issued

directions to the Respondent No.3 - Inclustry vide letter datecl

0210412024, directing the Respondent No.3-Industrl, to dispose the
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Hazardous Waste i.e. Spent Sulphuric Acid (H2SO4

39860 Kg at CHWTSDF Taloja (M/s.Mumbai Waste

) of quantity

Ltd., Taloja) and submit disposal details i.e. Manifest Copy to the

Respondent Board" A copy of the directions issued by the

Respondent Board at Nagpur dated 0210412024 is annexed as

Annexure-'I'.

2. I say and submit that accordingly the Respondent No.3-Industry has

disposed spent Sulphuric Acid (HzSO4) of quantitl, 39860 Kg to

CHWTSDF namely M/s. Mumbai Waste Management Ltd., Taloja

on 0810412024 & submitted invoice copy dtd. 2010412024 to the

Respondent Board. A copy of the invoice is annered as Annexure

.II'

3. I say and submit that Respondent No.3-Industry vide letter dated

2211012024 inforrned that they have complied with the directions

issued by the Respondent Board dated 0210412024.

4. I say and submit that in order to verif, the compliance o1'the

directions issued by the Respondent Board dated 0210412024, the

Official of the Respondent-Board at Nagpur has visited to the

Respondent No.3-Industry on23ll0l2024 and obserr"ed as

.
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a) I{espondent No.3-hrdustry is lbund in operation &

manufacturing o f 1 -cy clopropy I ethy lamine Hy dro chloride and

2-Amino-4-chlorobenzamtde only as per market demand,

Respondent No.3-Industry informed that production started

from July 2024.

b) Industry has provided 4 nos. of storage tanks for storage of

spent H2so4 of which 3 tanks are of capacity 10 KL each & 1

tank is having capactty AKL.Presently in Tank A-7.3KL,Tank

B - 5.8 KL, Tank C- 1 KL & in Tank D- 1.5 KL spent H2SO4

is stored.

c) Industry has provided24 KL capacity 2 nos. of tanks for storage

of spent HCL. Presently in Tank A - 20 KL B. Tank B - 13 KL

spent HCL is found stored.

d) Recently RespondentNo.3 - Industry has made Memorandum

of Understanding (MoU) on 25-07-2024 with actual user

namely M/s. S. M. Chemicals, PIot No.29912, pH.No. 53,

Village : Jamgod, Tal. & Dist. Dewas, Madhya pradesh for

scientific disposal of spent sulphuric acid & spent HCL. A copy

of the MoIi between M/s. Inventys Research Company private

Limited and M/s. S M Chemicals is annexed as an Annexure-
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::'l 5.r ) M/s. S. M. Chemicals is having valid consent to operate

granted by Madhya Pradesh Pollution Control Board, u'hich is

valid upto 3110312026, lws. S. M. Chemicals has applied for

registration as a recycler to the Madhya Pradesh Pollution

Control Board on 0117012022 &, 1110312023 but till date not

obtained the same.

Respondent No.3-Industry sold spent H2sO4 of quantity 27 .67

N4T & 28.18 MT on 3010712024 & on0411012024 as well as

spent HCL of quantity 29.58 MT & 27.20 MT on 2610812024 &.

1uogl2o24 to M/s. S. M. Chemicals. Same is verified in

manifest copies.

Last disposal of HW to CHWTSDF, Butibori of category

35.3 -1.26MT,33.1 -O.25MT&.36'2 - 0'02MT wason

t810912024.

A copy of the visit report dated 2311012024 is annexed as an

Annexure-IV'

Solemnly affirmed on this l?fruy of November,2024at .N'ffile
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For & on behalf ofthe Maharashtra

Pollution Control Board,
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prot No p.3z 
" 

-",y;ilf;:1,:1ff,l,,,Utr:::ri,:;,-,*,h,r,41{} 20* r,dia
Phonc: 8.122877163 I 65 i7'll0[8]601 l,honc: 73tJ1q92,189i 90 i 9l ,/ 92 .t 93

Imail: nrbdmrvnr[(@ramkt,.com rvwrv.muntboiwastcrntntgc[lcnt.rolll

CIN: U90001TGz0t|1 PLC037829l,r r [il:: r rr1 lti?il,7

TAX II\IVOICE
IRN No: 56b9648d41a7645edBb3b3c3d442cgdAbda4d4c16469cc7ac7161clabcacae0d

12242107'1557560 Acknowtedgement Date & Time : 20-A4-2A2il1A37:AAIRN Acknowledgement No

GSTIN :

Document No- :

lnvoice Date :

GSTIN lnvoice No. :

Member ship No :

State; Maharashtra

Customer Id : 1131951

27AADCM0026A129 PAN No:

9300'l 1s649

20.04.2024

MH2420000548

9987

State Code :

E Way Bill No

Transporter Name

Transport GSTlf.J

Vehicle Number

GR/LR number

E Way Bill Validity

Place of Supply N/A

Vehicle Type

GR/LR Date

Details of Receiver Billed To:1131s51 PAN.No:AABCl4415K Details of Shiooed To:113'1951 PAN.No:AABCl4415K

Namer INVENTYS RESEARCH COMPANY PVT LTD,

Address: K. 38, Five Star lndustrial area, MIDC,, MIDC, Butibori, Bori
Nagpur,441 122 Ph: 9320013358

Maharashtra,lndia

GSTINIU|N : 27AABCi4415K1ZL TAN No: MUM|0689BD

Name: INVENTYS RESEARCH COMPANY PVT LTD,

Address: K. 38, Five Star Industrial area, MIDC,. MIDC, Butibori, Bori
Nagpur,441 122 Ph: 93200.1 3358

Malra rashtra,lnd ia

GSTIN/UIN : 27AABCI4415!!1lL TAN No: MUMI06898D

State: Maharashtra State Code: 27 State: Maharashtra State ?7

Tvpe of Service Waste Disposal Chargeli

Billinq Period &IiL2024
P01WO Number

SGST IGSTSL,

No

Name of Product/Service HSNISAC UOM Qty. Rate Amount Taxable

Value Rate % Amount Rate % AmouIt Rate % Arltount

1 DILUl'ED SULPHURIC ACID

FII1 HCL GAS

999432 TON 39.860 85,000.00 3,388.1 00.00 3.388,1 00.00 9.00 3C4.929,00 9.00 304,929.00 0.00 0.00

2 Un Loadirq Charqe 995432 TON 3S.860 2.000.00 79.724.40 79,720.AA 9.00 7 .174.80 9.00 7.174.80 O,CJO 0.00

Total i 3,4 6 /,820.tio 3,467 82A.CA :112 103 A0 312'103.80 0.0c

Total lnvoice Amount in Words: Total Amount Before Tax : 3,467,820.00

Add : CGST: 31 2.1 03 80

Add : SGST: 31 2,1 03.80

Add : IGST: 0.00

Tax Amount : GST 624 207 60

TCS#: 0.00

Total Amount After Tax : 4 0t)7 0?7 6A

Forty Lalh Nifcty Two Thousand Twenty Eight Rupees only

Round Off: 4,092,028
Bank Name- Branch: AXIS BANK LTD."PANVEL GST Pavable on RevErse Charoe N/A

Current Account Number : 03601 0200004640 CGST On Rev. Charqes Mechanisem : N/A

IFSC uTlB00{}0036 SGST On Rev. Charoes Mechanisem : N/A

# TCS as applicable w.e.f. 0'1.10.2020

Terms and Conditions

As per Agreement

{Comoanv Seal)

Cerlilied that the padiculars Given afrove are true and correct.

Remarks

fE&oEr

Ihis is a Computqf Getqfaled lnvoice

) Payment shall be made within 15 days, if payment not made within the time frame, interest will be levied @ l8% per annum.

Certification & Accreditations

tSO 9001:2015 | ISO'14001:2015 | ISO 4500'l:2018

NABL Certificated & MoEF Accredited Environmental

Corporate Ofilce

Re Suet.rinability Ltd.

Level 11, Aurobindo Galax-v", llyderairad Knowiedgle City,

H;tech City Road, Hyderabad Telangana- 500081, India

LAnnexure II120



Fhont': lJ-11187716,r i 65 1 7T100{i2{r{}1 Fhonc: 73{},1912?89 / 90 I 9I / 92 & 93
[]mail: rrrbdrnrrlnl(ttrantk].c$m rrrvt.rnrrmhai*asternrnag€mcr]l.c{trt

CtN : ti900tlt'rG200 I pLC03T82e

Plot Nr. &P--11
0 208. lndir

t.,n,..:. ..*1,.,-a
.'I) l:il.r il.,l:11,

::.:: I

IRN No : 56b964G.i41 a764sedBb3b3c3d442cgdabcra4cr4c1 6469cc7ac7161 c1 abcacae0cr

TAX U{VOICA

IRN Acknowledgement No : 122421021557560
Acknowlerlgement Date & Time : ZA-A4-20?4|1

) Cheque/Do may please b€ issued in favour of "Mumbaiwaste Management Lirnited#payablo at Mumbai.
) Any clarification on the invoice s hall be raised within 1 5 days frorn the date of receipt of invoice, else it will be treated as confirmed.
) For logistic enquiries please contact: g422g 771 69
) Supply to SEZ unit or SEZ devsloper for authorized operations under bond or r6tter of undertaking without payment of int€grated rax LUT no/Bond no;

For Mumbai Waste Management Ltd

A

Idd .*&sqr
G^i: :.

tj 1. ,il.td&s*"

Finance & Accounts
Authorised Signatory

Operation 0ept.
Authorised Signatory

Marketing & Business Development
Authorised Signatory

Cerlification & Accreditations

ISO 900'l:2015 | ISO 14001:2015 | IS0 45001:2018

NABL Certificatocl & M6FF Ar.ra{iraA Eh,.i.^^*^-.^, r

Corporate Office

Re Sustainability Ltd.

Level 1 1, Aurobindo Galaxy, Hyderabad Koowledoe Cilv.

I
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ANNEXT]RE

L,.. t t;', : nt ;:i.i tl tl,y'

Customer Name : INVENTYS RESEARCH COMPANY PVT LTD

Customer Number : 1131951

GST Invoice Number and Date: MH2420000548 120.A4.2024

st. Date Manifest

No

Vohicle

No

Types of waste olv UOM Trans port

Biiling Qty.

KM Rate Transport

Amount

Toll

ChargeE

Path

1 13.04.2024 A0c0025 NL0 1 -A-4002 DILUTED SULPHURIC ACiD FM
HCL GAS

39.860 TON 0.000 0.0 0.00 0.00 0.00 lncineral:on

TO-TAL 39.860 0.000 0.00 0.00

NOTE: Transportation charges are calculated by taking into considering minimum 90% of the container loading capacity (As per RTA Permit)
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&{AW-&X{"&SWYXq*& # 3S34 & *Slqfi ?3SSe*

rl)t, iJu{-

$ Brlwe rru

I\n{s INVENTYS RESEARCH C0MPANY having its unit at Plot No. K-38, MIDC lndustriat AreaBritibori Distt.: Nagpur 441122, havirig consent order No. FormaL.0/CCluAN
No.00001'21034/CR/2303000461Va|id up to: 31.07.2026, hereinafter called the ,,uNlT,,.

$ ANa

Mls' S' l'4. Chemicals, having its unit at plot no.299t2P.H. No. s3, BhopatRoacl, vilage- Jamgod,Near Nag $,iiaharaj Phata, Dist tlewas, lMadhya Pradesh, pin code * 455115, havrng consentCrder No AW-105555 vaiid up lc ' 311031202o hereinafter calied as the ,,VE|*lDOR,,.

nf tnis Mou, UNlr proposes to sell I Job-work their Hazardous wastes to VENDOR for its

3ffi1ltJ.3;[rilffiare operailng their units with vatid consent & Authorizarion irom 6W
?
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Details of Hazardous wastes are as per vENDoR,s capacity for utrlization is a

**&# ?x*?47

,l ;, .lllist l1'lit1}..:'.:""{:
under-

l';Qtt6(lil,.ku
t

I

i*punt
Hydrochioric
&cld 5 30Yo

{

$pent Sulfuric
pibid (65-70%)

*

Itxls S[n
ci:*nlicals ltri
Pict No.29912 ?Y1

l'.Jo 53 viliage
Jamgod, Taluka:
District: DewasPin No.455001
MaChya Pradesh

lv'll:; Slil
uh*rnicals iid.
llot Nc"29912 pH
No.53 viilage
Jamgod, Tatuka.
District: Dewas
Pln Na.455001
[/adhya Pradesh

u, L, ta r\ i\ Ll

AWII:
105555 Vaiid

r ra l^ul.l tw

13lo?tln)A

CC&A No.
A,WIi:

105555 Vaiid
r,n int. J,/ lw

13/CI3/2026

applrcatianl
permission o{

rule -9.

Applie d
oo. q

2,

ooAn

3000 Anpil*d

LINiT anc trey i.lave g0l acexUai*
pro,ristons oi i"lazardous W;:sies

a.

i! ! i \, illr"ia triri'ir 'ilr: l:$i: i ' il

tl.l I ut:s, r;i. ir i: rj)r,.r: { ir

'1 l:t i!,1 , i. li:,::r )i ll I fj
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'l

Sr
hro

i' Name o{
generai*d

* hazardous
" \,vaste

Generaled
Haa. \,Yasle
quaritity as

nor

CTE/CCA
(MrA)

fi0dre$s
incJustrres
User)

and
0l

iEnd

I Nar,."te Quantrly
n';ent'oncd
in l\{olJ and
CCA of end
users (l\,,lTA)

i fncl us*iie,l"
i CCA No and
I its validity 

l
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L

T,c V[r,r'DCR u;i.l utilize ai:ove by,i:roducts purchasecl fronr
infrdstructure lacirities tsoth parties wiI foilow appricabre
(llanagerne nt & Trans-Boundary tu{ovement) Rules 2bte"

1
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a,

tlt'llT wili saiel Jcb-work above !-lazardous wastes to VElllDOR f hrcugh Online i l\Iaruat Manrfcst
sysiem and tc transpor"tihrough Gps h,4ounted vehictes onry {} t ;*i" 'i6k--t - ) "\
We agree to follow applicablo ruies and regulations prescribed by fVaharashtla pollution C*nirat
poar{, Central Pollution Control Board and lt{inistry'of Environment Forests A Cr**l* C;;;;;,
fr*m time to time; ancl will continue to abide by applicable }aws, This [Iou'is!for.uiitleaiLoii-Sf.- _:_:
$ove-rnentioned materiaIs"

$feciiv* 
Date: This lVlOU will come into effect cn the day when bcth partie * s gn tr.ris lr,,iCJ

Valirlity. This MCU shafl be {or duralisn of Two Years irom ihe Effect,ve Date Th}s tu1CU may b*
r&new*d by the parlies herets by way of written agr*emcnt $r mulually agread lcrn:s &
ccnditions.

tfl5i6

W,u " 25t07tza\q,

For
{
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IN.]V[NTY$ RE$rAR.CH COMPANY Fcr, S M Chsr"ir,cals

A Authorrzed Si*natorv
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trffi&, p,M"$h$._ $&
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f, .iflu

Y:

Allr rfiW
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Inventys Research Company Private Limited Page 1 of 5

Visit Report
General Information

IMIS ID : MPCB-CONSENT-0000057146

Industry Name : Inventys Research Company Private Limited

Address : MIDC Butibori, Tal. Hingana, Dist. Nagpur

Pincode : 440015

Category : 17 Category

Email : enviro@inventys.in

Phone : 9619666334

Visit Scheduled On : 23/10/2024

Last date of visit : 24/10/2024

Visited by : Shri. Vinod Shukla(FO-Nagpur II)

Visited On

Visited Industry on :23/10/2024

Email Address of Unit :enviro@inventys.in

Telephone Number of Unit :9619666334

Siting Criteria

Siting Criteria : No

Location

Notified Industrial area : No

Detail : -

Planning Authority : MIDC

Visit For

Visit For : Surprise Applied For : Court Matter

Previous Consent Detail

Consent UAN No. Date Validity Capital Investment Verified By

MPCB-CONSENT-0000121034 06-03-2023 31-07-2026 13031.00 CA Certificate

Environment Clearance

Annexure IV126



Inventys Research Company Private Limited Page 2 of 5

Is EC Applicable : Yes Is EC Obtained : Yes EC Detail : SEAC-2013/CR-395/TC-2 dtd. 09/03/2016.

Production Details

Product Name Quantity(As
consent)

Unit(As
consent) Quantity(Actual) Unit(Actual) Operational

Issue

Bulk Intermediates,
Advanced Intermediates

11400 MT/A 700 MT/A No

Waste Water Management

Source of water :
1) Surface
Surface Detail : -
Authority Permission : MIDC

Deviation In:

Water Consumption : No

Effluent : No

Sewage : No

Whether Industrial effluent generated : Yes Whether Domestical effluent generated : Yes

Industrial
Domestic Gardening

Process Cooling

Generation in m3/day As per consent 119 320 50 0

Actual 35 80 45 0

Treatment System

Industrial Domestic

Primary :
O & G Trap
Screening
Neutralization / Equalization
Primary Settling/Sedimentation

Secondary : Activated Sludge Process Sewage Treatment Plant Activated Sludge Process

Tertiary : Presser Sand Filter
Activated Carbon Filter
Dual Media Filter

Advanced :

Industrial Purpose
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Inventys Research Company Private Limited Page 3 of 5

a) Ind. Effluent Generation (in CMD): 35

ETP Capacity : 270

b) Segregation : No

c) Disposal : CETP

Domestic Purpose

a) Generation (in CMD) : 45 STP Capacity : 50

b) Disposal : 100% Recycling Process

JVS sample collection (Water)

JVS sample collected for Water : No

Detail : NA

Previous JVS Records (Water)

Sr.
No. Unique id Barcode Number Sample

Type
Sample
Subtype Payment Status COA Generated

1 MPCB-JVS-020124003 BR-0062147 Water JVS Payment Pending YES
Link :Download

2 MPCB-JVS-020124003 BR-0062148 Water JVS Payment Pending YES
Link :Download

3 MPCB-JVS-231121015 BR-0011356 Water JVS Payment Pending YES
Link :Download

4 MPCB-JVS-231121015 BR-0011357 Water JVS Payment Pending YES
Link :Download

5 MPCB-JVS-170821002 BR-0004717 Water JVS Payment Pending YES
Link :Download

Air Pollution Aspect

1) Details of emission : No

# Source Fuel
Name Fuel Quantity Fuel

Unit
Control Equipment

Installed Stack Height(mtrs) Operational Issue

Record not found.

2) Differential in existing source of emission : No

JVS sample collection (Air)

JVS sample collected for Air : No Detail : NA

128
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Inventys Research Company Private Limited Page 4 of 5

Previous JVS Records (AIR)

Sr.
No. Unique id Barcode Number Sample

Type
Sample
Subtype Payment Status COA Generated

1 MPCB-JVS-170821002 BR-0004720 Air Source Emission Payment Pending YES
Link :Download

Hazardous Waste Generation

Difference in exiting waste generation : No

Non Hazardous Waste Generation

Difference in exiting waste generation : No

Any specific Conditions

Condition Compliance

Consent

Directions

Environment Clearance

Any NGT / Court order

Bank Guarantee

BG Imposed : Yes

BG Imposed Against : Consent

Bank
Guarantee
Imposed

for

BG
submitted

Bank Guarantee
No Date Validity Amount Status Compliance

Period Return Forfeit

Towards O
& M of
pollution
control
system &
compliance
of consent
conditions

Yes 1956NDLG00011825 31-05-2024 31-01-2027 500000 Compiled 31/06/2026 No No

Towards O
& M of
pollution
control
system &
compliance
of consent
conditions

Yes 240GT02222570023 14-09-2022 31-01-2027 500000 Not
Compiled 31/06/2026 No

Yes
Amout:
250000
Date :
28-03-2024
Reson:
Violating
Hazardous
Waste &
Other Waste
(M&TM) Rule
2016 i.e.
transport &
disposal
Hazardous
Waste
through
unauthorized
party

Remark
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Inventys Research Company Private Limited Page 5 of 5

# Statutory Submissions Financial Year Within Time Whether any deviation waste generation & disposal (less/
more )

Record not found.

Penal Charges

Penal Charges : No

OCEMS

Is Mandatory : Not Mandatory Detail :

Connected to MPCB server : No Detail : NA

Green Coverage

Green Coverage : No

Detail : NA

Any Specific Observation

Any Specific Observation : Carried out visit along with Regional Officer on 23/10/2024 to get present status & for checking compliance of consent
condition. During visit, following observation are made:- • During visit, industry found in operation & engaged in mfg. of 1-Cyclopropylethylamine
Hydrochloride and 2-Amino-4-Chlorobenzamide only as per market demand. Authority informed that production started from July 2024. • Provided
4 nos. of storage tanks for storage of spent H2SO4 of which 3 tanks are of capacity 10 KL each & 1 tank is having capacity 4 KL. Presently in Tank
A – 7.3 KL, Tank B - 5.8 KL, Tank C – 1 KL & in Tank D – 1.5 KL spent H2SO4 is stored. • Provided 24 KL capacity 2 nos. of tanks for storage of
spent HCL. Presently in Tank A – 20 KL & Tank B – 13 KL spent HCL is found stored. • Industry authority made MOU on 25/07/2024 with actual user
namely M/s. S. M. Chemicals, Plot no. 299/2, PH. No. 53, Vill. Jamgod, Tq. & Dist. Dewas, M.P. for scientific disposal of spent sulphuric acid & spent
HCL. M/s. S. M. Chemicals is having valid C to O upto 31/03/2026 by M.P.P.C. Board. M/s. S. M. Chemicals has applied for registration as a recycler
at M.P.P.C. Board on 07/10/2022 & 11/03/2023 but till date not obtained the same. • Industry authority sold spent H2SO4 of quantity 27.67 MT &
28.18 MT on 30/07/2024 & on 04/10/2024 as well as spent HCL of quantity 29.58 MT & 27.20 MT on 26/08/2024 & 11/09/2024 to M/s. S. M.
Chemicals. Same is verified in manifest copies. • Last disposal of HW to CHWTSDF, Butibori of category 35.3 – 1.26 MT, 33.1 – 0.25 MT & 36.2 –
0.02 MT was on 18/09/2024. • Industry is sending treated effluent to CETP & present flow is around 20 CMD.

Previous legal action detail

Sr. No. Legal Action Details Legal Direction/Notice Details

1 MPCB-LEGAL_ACTIONS-240220119
Initiated By:P.K.Mirashe(AST-HQ)

Proposed Direction
Outward No:BO/MPCB/AS(T)/B-534
Issued By:Dr. V. M. Motghare(AST-HQ)
Issued On:25/02/2020

2 MPCB-LEGAL_ACTIONS-010124016
Initiated By:Shri. Vinod Shukla(FO-Nagpur II)

Show Cause Notice
Outward No:MPCB/SCN/2401020012
Issued By:Hema Deshpande(RO-Nagpur)
Issued On:02/01/2024

3 MPCB-LEGAL_ACTIONS-010124016
Initiated By:Shri. Vinod Shukla(FO-Nagpur II)

Interim Direction
Outward No:MPCB/ID/2404020008
Issued By:Hema Deshpande(RO-Nagpur)
Issued On:03/04/2024

Whether unit complied

Whether unit complied : Yes
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